
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH. MUMBAI

/a)

Present:

C.P. No. 7 59 l2ol7

SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHERT OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPAT{Y TI.W TRIBUNAL ON 24.0I.20T8

NAME OF THE PARTIES: Bluescope AV Technologies hrt.Ltd

ROC,Mumbai

SECTION OF THE COMPANIES ACT: 252(1) ofthe Companies Act, 2013.

S. No. NAME DESIGNATION SIGNATURE

\ (vaLq,*"-* b,ele fcs

orrDEI!

CP No.7s9l252(1)/N CI-T/MB/MATV2O17

For RoC has not filed report, list this matter on 05.02.2018.

sd/- sd/-

B.S.V. PRAKAdH KUMAR
Member (Judicial)

V. NALLASENAPATHY
Member (Technical)

CORAM:


